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THE DEPUTY CHAIRMAN: The House
is adjourned till 2 o'clock.

The House, then, adjourned for lunch at
eleven minutes past one of the clock.

The House ressembled after lunch at Bve
minutes past Two of the clock.

The Vice-Chairman (Miss Saroj Khaparde)
in the Chair.

THE VICE-CHAIRMAN (MISS SARO)
KHAPARDE): You have t¢c make some
announcement, Mr. Parliamentary Affairs
Minister. The Parliamentary Affairs Minister
would like to announce the Government
Business for the next week.

STATEMENT RE. GOVERNMENT
BUSINESS FOR THE WEEK
COMMENCING 22ND JULY, 1996

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN AFFAIRS AND
EMPLOYMENTAND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU): With
your permission, Madam, I rise to announce that
Government Business during the week
commencing Monday, the 15th July, 1996 will
consist of:—

1. Consideration of any item of Government
Business carried over from today's Order
Paper.

2. Discussion on the Saturday Resolution
seeking disapproval of the following
ordihancés and consideration and passing/
return of the Bills replacing these
ordinances as passed by Lok Sabha:—

(a) The Supreme Court and High €ourt
Judges (Conditions of Service)
Amendment Ordinance, 1996.
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(b) The Building and other Construction
Workers (Regulation of Employment
and Conditions of Service) Ordinance,
1996.

(c) The Building and Other Construction
Workers Welfare Cess Ordinance,
1996.

(d) The Coal Mines Provident Fund and
Miscellaneous Provisions Amendment
Ordinance, 1996.

3. General Discussion on the Railway
Budget for 1996-97.

4. Consideration and the Return of the
Railway Appropriation Bill, 1996 relating
to Demands for Grants on Account
(Railways) for 1996-97, as passed by Lok
Sabha.

5. General Discusson on General Budget for
1996-97.

As Members are aware, the General Budget
for 1996-97 will be laid on the Table of the
Rajya Sabha at 6.00 P.M. on Monday, the 22nd
July, 1996. Thank you.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Now, we will take up the
Calling Attention Motion.

CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC IMPORTANCE

Non-Payment of Sugar-cane prices to
Growers—Contd.
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